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CORRIGENDA
TO
RESUME OF WORK DONE BY LOK SABHA
(SEVENTH LOK SABHA-EIGHTH SESSION)

YPage 4 Under column 2, line 1, omit, 'Bill'

‘/Page 13 column 1, for '23' read '32'
Page 14- S, No, 50 “under column 8, line 1,
for 'moion' read 'motion’
Page 19 Sl. No, 217, , under column 4, line 2,
omit 'Patil’
“Page 20 Under heading 'DI VISIONS', against
'Number of Divisions held'
read '6' at the end,

/Page 29 Sl. No. 8, under column 2- line 6,
for 'Write' read 'Writ'
Page 31-
“{a) Sub-heading (ii) for 'UNSFARRED'
_  read 'UNSTARRED'
(b) in the first footnote for 'form' read
; 'from'
“Page 32, item (iv) against S1, No, 2, under
"~ head 'Time taken' for '11 07'
read '1 07't -
”/Page 37 Under column 2, Sl, No, 22, last
line for 'T vision' read ‘Tele\nsmn
“Page 40 Under column 6 for '0 13' read
'015'
VPage 45, Under column 1, before S1. No. 94
for (92' read '93",



2

‘/Page 48 Sl, No.129, under column 3, for
'‘Shri Ram Fyae Fanika' read 'Shri Ram
Pyare Panika'

13

‘/Page 49 Sl. No,135, under column 3, for
Shri Chandra Pal Sailani' read 'Shri
Chandra Pal Shailani'

Page 50, under column 6 against S1. No, 152
for '0 1' read '0 12'

‘/Page 51 Sl. No, 166, under column 3 for
'SHRI Chhetey Singh Yadav' read
'Shri Chhotey Singh Yadav, '

‘/Page 52 Sl1. No,173, under column 5,

for '13-3-82' read '31-3-82'

VPage 5¢ Sl. No, 199, under column 3, for
'Shri Satynarayan Jatiya' read
'Shri Satyanarayan Jatiya'.
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Date of commencement

Date of adjournment sine die
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7 May, 1082
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Lok Sabha,

Sabha

Rai
to

.. Amendments made b
by

The African Development Fund Bill,

5

28 Pamed, as amended.

146

6 The Finance Bill, 1982

2 Paswed, as amended.

Bill, 1981

7 The Central Silk Board (Amendment)

Pendin
.. Pending.

.. Pending.

0 38

1 2

" (Gomsideration
and passing)

.. Passed.

2

0

16382
E tion
and passing)

16-3-82

Bill, 1982

12 The Appropriation

*Discussed ‘Together.
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SUMMARY
8. Bills pending at the end of the last sesion
2. Bills introduced .
8. Bills withdrawn .
4. Bill negatived
5. Part-discumed
6

- .

. .

- Bills at the duftheSmmdb Nu. d’
mpﬁ% 17-5-?982 . ) Pﬂ '6!7 Bulletm

o
43

aodt

* 1 Bills removed from the Register of pending Bilks.
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3. CALLING ATTENTRION STATEMENTS

Beief Subject Name of Member N of Minister 'n.
g:"’ who called attention i taken
Date of Statement
! * 3 4 s
H M
. The rcported  widesproad Shri K. Balanaudan P. Venkata- 1 8
" communel vioenes inPune T bbb
and Sholapur in Mahara
ll:atlnee I&IlFebnn-y 19-2-1982
- The reparted  killing Shri Chintamani Shri Nihar o 43
. twenty-oue-rmym Laskar Ranjan
in an ambwsh of military
ﬁdﬂmlmphalmt 2g-2-1982
' mmwdmdmbh-y Prof. Rupchand Pal Shri P. Venkat 1 18
" in the Canara Bank, abbaan
rlnllaghhndl.NewDelh —_—
on 21 February, 1982. 94.2.1982

‘The reported statement of
the Head of the Pakistan de-
legation raising the imue of
EKashmir at the meehn’d'
the UN. Human Rights
Commision at Geneva rece-
ntly and the re-action of the
Government thereto.

The reported closure of the

mimmHydalhndanle
uctm‘l!lmlhenﬂmu
ta and security

ing presses at Nasik, K:n:-

and Hoshangabad, which

ity result in shortage of cur-
notes and coins.

Stepe taken by the Govern-

ment to mnmlm _femune-

rative pm:ﬂ of pe and

ne (excl the sup-
Pl)'mﬁm} muw save
the farmer faced

by him due tochcdmm:.le
at present.

Shri Harish Rawat

Shri B. D. Singh

Shri Ramavatar
Shagtri

Shri Jagdish Tytler

Shri P. V. Narasimha o 48

Rao

25-2-1982

Shri Janardhana 1

26.0.1982 r

Rao Birendra Singh 1
a7-2-198a

Shri Pranab Kumar 1

1-3-198g
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1.

1.

4

18,

The reported grounding of
two Boeing 707 Aircraft of
Air India in Bombay after
their fuel was found to con-
tain a substantial quantity of
‘Wwater.

The reported secking of
ture retirement by the
irector of the Lal Bahadur
National Academy of Admi-
nistration, Mumoorie in

with attempt to raj
LAS. mbauuurpe

Reported malpractices in
examinations canducted for
admission to M.B.B.S. and

T

Shri K. M. Madhukar Shri A. P. Sharma i
3-3-1982

Shri Dharam Das Shri P. V. Navasimhs o
Shastri Rao

4-3-1988
Shri M. M. Lawrence  3bri P. Venkata- {
subbaish

Shri H. K. L. Bhagat  Shriomti Sheils Kaul ¢

Shri Krishna Prakssh Rao Birendra Singh 'l
Tewari
op-190e

Shri Uttam Rathod Siel Ghivead V. Patil 1«
11-3-1p988

‘The problem of bonded Shri Ram Vilas P g
x problem o atwan hmmjhn t

action taken by the Govern- !

ment

The logting of SheiG. M.Banatwalla Shri P, Vehkats- L]
flices in )

mmo {oﬁ::'h subbatalt

uy

29

45

$



H M

Reported death of about five  Shri Eduardo Faleiro  Rao Birendra Singh 1 g0
thouwsand milch cattle due to
injection of substandard 17-3-1982
vaccine against rinderpest

supplied by Indian Veters-

Rescarch Institute Izet-
nagar, Bareilly.
. Theinordinate delay in pl‘c. Dr. Vasant Kumar Shri R. Venkatara- 0 48
ment of compensation to Pandit man
mers whose land was acquired —_—
for the construction of an air- 18-3-1982
strip near Hindon in Ghagzia-
Uttar Pradesh.

. Reported decision to reduce Shri Narajan Choubey Rao Birendra Singh 1 33
the wheat quota of ration

card holders in Delhi. 19-3-1982
Reportedrecent destruction Shri Kumar 8hri P, C. Sethi 0 53
by fire of some wagons ofa Y S
odstrain carrying diesel, 23-3-1982
E:'ou'ne oil etc, near Jammu.
. Reportedleakage of several  ShriEduardo Faleiro  ShrimatiSheilaKaul 0 58
question papers of Class XII K
cxamination of the All India 25-3-1982
Qentral Board of Secondary
Education and action taken
by the Government in the
matter,
. Thercported overloading of Shri Atal Bihari Shri Khursheed 0 40
ngers in Indian Airlines ~ Vajpayee Alam Khan
% in contravention of
cty rules and the steps 29-3-1982
taken by the Governmentin
that regard,
. The rcported un ing of ShriN, K, Shejwalkar Miss Kumudben M. ] 1 00
a spurious drugs racxet Joshi
East Delhi Police on
March, 1982 and action taken 80-3-1982
by the Government in the
{matter,
The reported shortage of 8bri Ram Singh Yadav Shri A.B, A, Ghani 1 16
) Powe:-cgt the counu-ysmm. Khan Chaudhuri
10g adverse cffect on agri-
tural crops and industrial g1-3-1982
production, specially in Ra-
jasthan, Punjab and Haryana,
The reported maldistribu-  Bhri Harish Rawat Shri Narayan Dutt 1 42
" tion ofomenl:i:l ﬂrigz Tiwari
States in violation of the e e e e e e s . B
guidelines issued. by the 14-1982

Gentral Government and
the action taken by Govern-
ment in the matter,



19

25,

26,

27,

28,

The reported shut down Shyi B. V. Desi
of Bharat Petroleum Qor-

poration refinery at Bombay

owing to leakage in one of

its furnace tubes and action

taken by Government in the

matter,

The reported large scale Shri Ratansinh Rajda
:geeﬁll building activity in

The reported parallel textile Shri Rajesh Kumar
trade in spuriousfabeics in Singh

Delhi and other parts of the

country and action taken by

Government in the matter

The Law and order situa- Prof K, K, Tewari
tion in Delhi with parti-
cular reference to the re-
ported robbery of over
rupecs two | from a
Bank in Gectanjali Enclave,
New Delhi, and intrusion in-
to the South Avenue resi-
dence of a Member of Par-
liament by two armed men
and holding of some persons
as hostages and matters
connected therewith,

Shri Brajimohan
Mohanty

7-4-1982

Shri Shivra V.ﬂ
Patil d

12-4-1982

Shri P, Venkata-
subbaish

164-1982

The scrious situation aris-  Shri Ajit Kumar Saha  Shri Bhagwat Jha

ing out of'the prolonged
strike of workers in textile
mills in Bombay and the
action taken by Government
in this regard

20-4-1982

The reported lock-out in Shri Ram Swarup Ram Shri Dharam Vir

‘Hindustan Samachar’ news
agency and action taken by
Government in the matter,

The reported discovery of  Shri Bhogendra Jha
Air Force rockets in lime

stone wagons for Bokaro

Steel Plant, in coal wagons

at Nagalia Sadat railway

station between Bareilly and

Moradabad and in Gaya and

scisurc of cxplosives in &

hotel at Dhanbad, Bihar.

The reported eyc-opera- Shri Ghandra Pal
tions . ormed with shav- Shailani
ing blades ctc. by some
uacks io eye-operation
?:amps in Rajasthan and

21-4-1982

Shri R. Venkata-
raman

224-1982

Shri B, Shankara-
nand

1341982

0

0

0

86

16

10

51



bther pi 6!%”;

WO
many persont #tfl action
taken by Government in the
matter.

83, l'I;be re&orted reeent Shri qumth Sonkar Shri P. C. Sethi | /3
oting )

' h and
ncdonnhnhyﬁommt
in the matter.

o~ s ey

Number of Divisioms hitld e e e 6




3. FINANCIAL BUSINESS

Subjest Dute of Dutefs) of discussion The
presenta- taken
tion

1 2 3 4

o | H M

{) Raeikogy Budget
Budget (Railways) for 1982-83 .  |29-2-82 0 57

lm General Discussion i gl

sDiscussi vot
7-3-82} Gmg?'l::dl“f:r ° ms!'] 5
Demnnd- fo Si2 Discussi .
g Dot 8y P
(Rul\nyl) for 1981-82
(Rllhmﬂ)

(il) Gearal Bydoeet

Budget (Gemeral) for 1982-83 27-2-82 -
8-3-821

::-3-82
}Gnenl Discussion? 17T 4
16-3-82 J

16-3-82 Discussion and voting
on Demands

for Grants
on Account (celed mith-
lllium‘u)(

Wv‘aﬂm ON;DEMANDS FOR GRANTS OF MINISTRY/
22-3-82
m}mmm 6 90
zs-g-u}bdme 7
M}}M&Mhﬂyi £ 4

}Eﬂﬂ'nll Affnirs 1w 25
91-3-82

e o 2 poura Repore o e Ry Bl g e
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Subiject Date of Date(s) of discussion
Ron
n

lM}Mmﬂonmﬂ Culture 8 19
54-82
7-4-82 } Labour
8-4-82

8-4-827 Qo
' mmerce 5 54

124-82) *Agriculture
154-82 12 o8
16-4-82 (‘*Rural Development

194-82

19-4-82
204-82
214-82

214-82 **Iadustry’ 8
“Stecl?nd Mincl i

I'G"'Stmpl

Flnunoe

Information and
Broadcasting

Irrigation

Law, Justice and
CQompany Affairs

'l'etrolelm Chemicals
and Fertilisers

Communications 6 3t

:Guillotined at 6.02 P,M. on 21-4-8a.
Supply and Rehabilitation 0 og
Tourism and Qivil

Aviation
Works and Housing
Atomic Rnergy
Electronics

Parliamentary Affairs -
Secretariat of the

Vice-President
Total time taken on —
Demands for Grants 82 46
Supplementary Demands for 5-3-82  [163-82 1 29
Geants in respect of Budget :
(General) for 1981-82

— I e —— )

eDiscumed together.
#sDiscussed toletl:er
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Subject Date Date(s) Time
of of Taken
Presen-  discussion
tation
H M
(iit) Budget in respect of State of Kerala
‘Budget (Kerala) for 1982-8 - 27-3-82 #General discustion )
udget ( ) for 1 3 25-3-1982 2?-;8-82 .l?i.lt‘.'l.ﬂion and Vo-
o oD
or on
count - 5 30
Supplementary Demands for 25-382 27-3-82  eDiscustion and Vo-
st e dogon Supic
men
* ) for 1981 for &:"m (Kerala) J
(iv) Budget in respect of Stats of Assam
Budget (Assam) for 1982-83 25.3-82 27-3-82  ##General discussion )
Z7-382  *sDiscumsion and Vo-
ting on Demands
for Grants on Ao~
count L 2 47
Supplementary Demands for -82 27-3-82  #¢Discumsion and Vo-
Grants in respect of Budget 23 3 ting on Supplemen-
(Assam) for 1981-82 tary Demands for
Grants (Assam) |
6. LEAVE OF ABSENCE
Sl. Name of Members Period for whichleave Date when
No. granted leave
1 Shri de Rai . 18-2-1982 to 17-4-1
2 Shri M.S. K. Sathiyendran 3-3-1932 to 2-4-:93882 ] 26-3-1982
g Shri Maldevji M. Odedra 18-2-1982 to 17-4-1982
4 Shri Jharkhande Rai . . 18-4-1g82 to 6-5-1982
5 Shri Maldevii M. Odedra . . 18-4-1982 to 6-5-1982 30-4-1982
6 Shri T.V. Chandra Shekharappa 30-3-1982 to 6-5-1g82 J

«Discuised together alongwith the Statutory Resolution secking approval of the Pro-
clamitioa issucd by the Peesident on 17-3-82 uader article 356 of the Qonstitution in
relation to the State of Kerala.

ssDiscussed together alongwith the Statutory Resolution secki

approval of the Pro-

clamition issued by the President on 19-3-82 under article 356 of the Constitution ia

rclation to the State of Assam.
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7 MOTION

Motions Unday Ruils 388 for Suspemsion of Rule

Brief subject Member Dat Time Remarks
whi:hon taken
motion
moved
H M,
1. Swpension of provilo to Rao Bitendra Singh 19-9-82 o ot Adopted
ruleﬁ::ﬁ mﬁm tion
to motions nﬂ
ml't!:e 31?5::
o
l 1 and the &.lr .
Ko M&ll,
tgﬂt.
L. Swpension of Rule 206 Shri Pranab Kumar 27-3-82 5 do
(2) in it :pphﬂuon to Mukherjee ° 3 Adopted
*a statement ofthe detsiled

uﬁmtc under ecach grant
in}o itenm’ {}n the
0 ote oD
Koot G reiation o the
Saate of Kerala.

3 Tonof Rule 206 (2) Shri Pranab Kumar 27-9-8g o ot Adopted
initsapplicationto ‘a state- Mukherjee
ment of the detailed esti-
mate under each grant di-
vldadintol(m’lortbew-
pose of granting Vote on

minmhﬁontom

8. OATH OR AFFIRMATION

Name Constituen-  State Language Date
L F s
. $.Q. .
&hri Rasprasad Ahirwar Sagar (8.0.) Madhya Hindi ) 18-a-tpla

9. OMITUARY REFERENGES

8], Name and particulass of Date of death Date on Time Resaarks
Ne. Membership which ro- taken
ference
mmde
J H M
Shil Smat Prasad, Mbm- s-igh 18a-1980
J' of Becond and Third T T o
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8l
No.

Name and of Datc of Date on Tige
v i doath  which ro-

taken

¥
wa

ference made

Remaria

"

AF

3

\
Shri Jyotirmoy Bosu, Sit-

ting Member. =-1-198a) ]

aﬂ' Mmd-r. Sh-m:n. 26-1-1981

?ﬂ P. mx.km‘/ Member _e8-1a=1982
Amblymdﬁmbk&

Shri S. G. Besra, Member aof 15-1-1
Third, P .'n’dmhm Sri-iohe 1

\/’
aisukh Lal -
Mcmgu of Gomtmz{‘ﬁ a-a-i9te

b 18-2-1982

sembly, Provisionsl Parlia-
ment and Second Lok Sabha.

Shri Mohan Lal Sukhadh 2-g-t
Sitting Member, ’ ol )

Member of Third

Dr. Mahadeva Pu:::. W 7-1-1982
Fourth Lok Sabha. )

Sbri Ra th  Singh, 27
ri g:_unn ml.‘:k 27-2-1982

Shri Yamuna Prl_ll{m-t-tgsn

Mandal, Member of Thixd,
Fourth and Fifth Lok Sabha.

\/

Shri R. K. Mhalgi, Sitting” 6-3-1982

Member /

Shri Nawal Kishore Sinha, Me-. 11-3-1982
mber of Fourth Lok Sabha /

Dr. B. 8. Melkote, Member of 10-3-1982
Semd,'l‘hirdm&!‘ourt.h 3198

Acharya J. B. Knpahm Mem~ 19-3-1982

Y
Shri Motilal Pandit, Member  g-3-1982
of Provisional Parliament. -

26-2-1982

1-3-1982

5-3-1982

8-3-1982

15-3-1982

16-3-198¢2

B M)

[+]

53

02

22-3-1982 o ogg!érou was in.

1-4-1982

(-]




Sl. Name and particular of Mem- Date on Date on Time Yemarks
No. bersihp death which re-  taken

ference
made

ﬁﬂﬂ. mtegm?,mmbu 22-3-1982 14-1982 o o3
17. Pandit Parmanand, an eminent 13-4-1982
?k revolutionary.

Shri B. P. Mandal, Member of  13-4-1
; Fourth and Sixth Lok Sabha. 34198

} 154-1982° o od

10, PAPERS LAID ON THR TABLR
(i) By Government . 1073

(ii; By Private Members . Nil

11. PETITIONS

Preserted by Members
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re its preseatation to

of the Railway Budget b=fo

the House.

Railway
pros—

remaks in a

Dr. Subra-

Ghaim?;n,
ng ocertain

y against the

Baard for make

vilege given notice of

ion of p-i

asst
maniam Swam

3.

i : n
ch v i i
statements made earlier ip the House, 'a

conference on 23 Pebnmry, 1982,

17-3-1982 0 02 The Howse referred the matter to the

-]

iven notice of by Shri

8
Shri

atish Shri Satith Agarwal

or-in—

R.K. Kara

leges on = motion
moved by Shri Satish Agarwal.

Committes of Privi

njia, Edit

and Shri

bay,

mn
[ the

ingh

1
ry a
[V}

of D‘& Rme:"'rl
nting the proccedi

i on s?.f: Satish

and an article published

issue dated 31 November, .

report

itor

y misreprese

and casting
in a news

in the Bjlr in its
Shouting of slogans from the Visitors’ Galle

L ETED

L
gl
iggﬁiisfé
fab

PLLAY

18-3-1982 0 40

nd
{ the

ng to throw some leaflcis on the floor
some visitors,

Hors by

5.
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14, QUESTIONS
() STARRED
Number of Questions putdownin 9P03*'@
tion Lists for Answers
umber of Questions orally answered 266
(i) UNSFARRED
Number of Quesions put down in 10389*+@
Question Lists for Written Answers (Including two
and Written Answers furnished ntary
Now, 10587-A &
08, 10387-A
10587-B)
(iii) Short Notice Question
(iii) II:I::nbu of Questions put down in Shart Notice Question ; NIL
Number of Short Notice Questions orally answered NIL
I'-"Fl'lﬂ“.
* Includes 43 Starred Questions postponed)transierred o Ministry to another.

¢+ Includes 185 Unstarred Questions postponed/withdrawn/transferred from one Ministry
to another.

@ Excluding 82 Starred and 933 Unstarred Questions lapsed due to the cancellation of the
sittings of the House scheduled to be held on 3rd, 4th, 5th and 6th May, 1982,
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17. SPEAKER/DEPUTY SPEAKER/CHAIRMAN

the financlal implications of the
proposal for inclusion in the
list of declared goods and for levy
of additional excise duty in lieu
of Sales Tax on certain commodi-

ties and extension of term of the
Committee.

Anneuncements
Sl Subject By whom Date
No.
1 Adjournment of House at 4-30 P.M. on 27-2- Dy Speaker 27-a-198a
o?ﬂn to mmble at 5 P.M. for presentation
2 Cancellation of the Sitting of the House fixed Chairman 30-9-1982
for Friday, 2 April, 1982.
Cancellation of the sitting of Lok Sabha fixed Speaker 12+4-1
3 for Wednesday, 14 April, 1982. ofa
4 Cancellation of the sittings of the House fixed for  Speaker Ol
Monday, Tuesday, W y and Thursday, s g
grd, 41.h, 5th and 6th May, 1982, respectively.
18. STATEMENTS
(£) Suo-moto Statements made/laid by Ministers under Rule g72
SL Subject Name of Minister Date Time
No. taken
H M
1 Receat visit to India of the Fo- Shri P.V. Narasimha  1g-2-198a o os
reign Minister of Pakistan. - Rao
2 The collision of 21 Down New Shri P.C. Sethi 19-2-198a o o4
Delhi bound Dskshin Expres
with Agra-Itarsi goods train at
Agra Cantt, station on 27 January,
1982.
8 Government Business for the Shri Bhishma 19-2-1982 o 17
week commencing the a3rd Feb-  Narain Singh
ruary, 1982,
4 The Indian Scientific Expedition  Shrimati Indira °! 19-2-1982 o o8
to Antarctica. Gandhbd
Press bri after the Budget. !  Shri Pranab Kumar 27-2-1982 o 09
5 icfing get.! B
e © GCovernment business for the ShriP, 27-2-198a o 18
w;:: commencing the 15t March, Venkatasubbaish
]
7 A tment of a ncw Chairman Shri Pranab Kumar 1-3-1980 o o1
of Expert Committec to study Mukherjee
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1 2 3 4 5
- . Hl M.
8 Waterin avistion fuel at the In-  Shri P. Shiv 5-3-1988 o5 .
ternational Airport at Bombay an Shankar
February 27 and 28, 1982.
9 Government business for the ° Shri Bhithma Narain 5-3-1982 16
week commencing the 8th March, Singh
1982.
10 Government business for the weeck ShriP. . 12-3-1982 15
commencing the 15th March, 1982. Venkatasubbaiah
11'Y Regarding merger of dearness allowen-  Shri Pranab 15-3-1982 oy
fce, grant of instalments of dearness al-  Kumar
"lowance to Central Governmant emplos, Mukherjee
yees and alsa relief to Central Govern-
ment pensioners and family pensioners.
12 Change of site for the proposed steel Shrimati Ram 16-3-1982
plant in Orissa. Dulari Sinha
13 ‘The increase in the levy sugar quotas  Rao Birendra Singh  19-3-1982 _
3 of various State Governments/Union . 3
Territories.
14 Government Business for the week  Shri Bhishma 19-3-1982 23
commencing the 2and March, 1982. Narain Singh
15 The recent railway accident at an un- Shri P.C. Sethi 22-3-1982 o5
manned level crowing near Kolnur
station of South Central Railway in
Andhra Pradesh invelving a tourist bus
and Jayanti Janata Express,
16 On the situation in Bangladesh. Shri P.V. 24-9-1982 o1
Narasimha Rao %198
17 Regarding the attack on the premises  Shri P. o1 ot
7 of the U.S. Consulate General in Bom- Venkatasubbaiah Brighe
bay on 25th March, 1982,
18 Certain economic isues discusmed  Shri Pracab Kumar gi-3-1982 o1
during Prime Minister’s recent visit to Mukherjee
United Kingdom.
19 Regarding de-regulation of steel prices. S%‘r_i Narayan Datt  1-4-1982 oa
iwari
20 Regarding an incident that took place  Giani Zail 1541
on 14 pr?l, 1982in Flat No. 184, Singh 9a
South Avenue, New Delhi occupicd
by Sbri Dalbir Singh, M.P. o5
a1  Reported announcement made by the  Shri P.V. 15-4-1
President of Pakistan ing ap- Narasimha Rao sréiohe
pointment of abservers ‘narthern
areas’ on the Pakistan Federal Council.
2a Regarding Goverment's decision an  Shri Vasant 15-4-108g or.
the question of introductian of colour  Sathe 541980

B )wvision in the country.



=]

23 Regarding procurement price for 1981- Rao Birendra 15-4-1982 o1

Ba wheat crop. Singh

24 Regarding certain new lines/projects  Shri P.C. 6-4- '
wh:chs{epmpudtobeuhenupinh Sethi 16-4-1982 ° =
mediately.

2 Reprdngln dvance from the Con- ShriP. 2141 o og
5 tingency I'Indlntomzt expen-  Venkatasubbaiah 0%

ppointed to inquire into the wor
:nd activities of Gandhi Peace Founda-
tion, Gandhi Samarak Nidhi, All India
e eocior 1 ‘Rural Development
Rural Deve t
:ng arganisations closcly connec-
ted with them.

-26 Regarding launching of INSAT-IA. Shri c:;ﬁm 23-4-1982 o ob
Singh

27 Government business far the week com-  Shri P, . 23-4-1982 o a0
mencing the #6th April, 198a. Venkatasubbaiah

(ii) Matters under Rule 377

—— ——

SL Subject Name of Mem-  Minister Date Time

No. ber whoraised  who made taken
the matter the state

ment in

responsc

thereto

2 s 4 5 6

e i T —

H. M.

Steps for effecti king of nto-  Shri Virdhi
' micpuwe:phm“mwi:d' Chander Jain .ﬁ
Rajasthan.

2 mrybya udge of S Shri Chandrajit
Ry b
lin d' innocent civillians by Police
i ke encounters with dacoits in
ttar

4 Non-availability of kerosene oilin  Shri Zainul
i district in Uttar  Basher

4 Measures for improved workiog Smt. Jayantd 29-28a o 1%
of cottan mills in the country. Patnaik




10

12

13

15

16

17

18

Setting vp of a fishing harbour at
Paradip Port.

Steps to provide adequate power
to textile mills of Coimbatore by
establishing thermal power station,
Withdrawal of alleged victimisa--
tion and punitive actions ageinst
the workers who had taken part
in lt:: 1gth Tanuary industrial
strike.

Scarcity of cement in Orisa.

of adequate facilitie- for
?Jgnm to Vaishno Devi shrine in
ammu and Kashmir during their

Non-umhbuuy of kerasene Oil
in Gorakhpur and other districts
in East Uttar Pradesh.

Translation in various languages
of the great warks of the poet
Shri Subramaniam Bharati.

Need to commence construction
work on the proposed acrodrome
at Calicut.

Needforeqnmmcl Smgamnl
low coal plant a

mAdlthddh-
trict of Andhra Pradesh.

Neudtomthegmmtmd
cotton price in

Need for amistance to Karnataka
Government to check spread of en-
ccphalitis in the State.

Noed for relief measures for the
drought and hailstorm affected
uca.lufMl.dhylPruduh.

Shri Lakshmsn 9
Mallick
Shri Era Mchan

Shri Samar
Mukherjce

Behari Behra
Shri Bheekha
bhai

Shri Harikesh
Bahadur

Shri B.D.
Singh

Shrl EK.
Imbichibava

Shri G.
Narasimha
Reddy

Shri Uttam
Rathod.

Shri B.V. 1
Desai

Dr. Vagant
Kumar Pandit

Shri P. }

Naidu

Need for relief measures for famine Shri Mool

affected Tehsils of Pali district in
Rajasthan.

Chand Daga

o4-2-1982 o 17

g5-2-1982 o 14
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1 ] 3 35
H M
19 Need for st g of mining of Shri Harish
soft stone in ﬂunoonc in Uttar Rawat
Pradesh,
g0 8 to open the Hansi Co-ope- Shri Sushil
nttelj:r'e Spir;’rel?ng Mills Limited, Bhattacharya
21 Alleged bumiliation of Muslim Smt. Geeta
women by unsacial elements in Mukherjoe
Kamataks.
22 Police atrocities on Harijans and  Shri Ram Vilas
weaker section of society in Paswan
Aurangabad Bihar. J
23 Expansion of Indian Telephone Shri V.S.
Industry, Pal for manufactur- Vijayaraghavan
ing modern clectronic exchanges.
24 Need for bringing legislation to Shri Kamal !
regulate the service conditions of Nath
domestic servants.
25 Sectting up of Aluminium tin Shri usahab
3 Mabharastra by State Indu::::l Putdmrk’ar
Corparation of Mahsrashtra.
26 Alleged excemes by anti-social ele- Shri Ramavatar
ments and misbehaviour by Police L 26-2-82 o ls
in Patna on the occasion of ‘Bihar
Bandh’ on 19 Janaury, 1982.
27 Pmmonofmmfundsfnrdeve-'u Shri T.S. Negi
lopment of Uttarakhand region of
Uttar Pradesh.
28 Asmistance 10 Orissa Government Shri Chintamani
to check spread of tuberculosis Jena
in the State.
29 Amistance to farmers growing Shri Rajnath
opium in Gharipur, Uttar Sonkar Shastri
Pradesh. .
g0 Construction of canals and dam SlmShwhlmr
on Tapti River. + Singh
A TP
g1 Financial assistance for relicf work  Shri Virdhi
in famine affected areas of Rajas- Qhander Jain
than with particular reference ta . -
BtmandlnnlmerDumm ———— >
g2 Implementation of reccommenda-  Shri R.N.
tion of Puri Cammittec sbout pay ~ Rakesh
scales of non-industrial warkm in
Mipistry of Defence.
/ 33 Setting up of a diesel work shop  Shrl K. 1-g-1982 o 14

in Shomur, Kerala, Kunhambu J
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3 6

94 Wastage of cooking gas d Smt. Madhuri H M.

: astage ing gas due to mt,
non-availability of sufficient L.P.G.  Singh
cylinders at Barauni Refinery in
Bihar,

35 Immediate supply of sufficient Shri Narayan |
stocks of rice and wheat to West Choubey
Bengal to meet shortages there.

86 Spreading of Brain fever in Tamil  Shri D.S.A. ]
Nadu. Sivaprakasham

87 Need for providing facilities for Shri Satyrgopal
colmmtio;l of small c.mgma hﬁuscs 1 Misra 1
to give employment to educate |
youth in West Bengal. |

38 Emplglent to the landless, Sche- Shri Uma Kant
duled Castes and Scheduled Tribes  Mishra

of draught affected areas of
pur, Banaras and Allahabad
districts of Uttar Pradesh.

99 o(i_ontinuou{ 'mq-cashm e in the price Prréaf. Nirnale

yanaspati ghee. umari
Shaktawat

40 Making of adequate transport ar-  Shri Zainul
rangements to carry traditional  Basher
number of Haj pilgrims to Saudi
Arabia.

41 Necd to provide seniority and pro- Shri Uttam o1
motians to engineers of ex-Hydeta-  Rathod 3
bad State who were transferred to
Maharashtra on the reorganisation
of States in the light of Supreme
Court’s Tudgement.

42 Need for uniformity in dates for Dr. Vasant
observance of Dusschra and Decpa- Kumar Pandit
wali festivals thraughout the
country in 1932,

43 Nced to reorganise Dairy Board  Shri Harikesh
and Dairy Corporation. Bahadur _.

44 Gricvances of fishermen of Maha-  Prof. Madhu
rashtra, Gujarat and Goa, Dandavate |

45 Need to take steps to check fallin ~ Shri B.D, ‘]'
prices of Gur, Singh

47

Recovery of blood

packs in gar-

bage dump behind the Red Cioss

Bhawan, New Delhi.

Nationalisation of jute millsin
West Bengal in the context of the
alleged lock-out by jute mill-owners.

Shri K. Lakka-
ppa

Smt., Geeta
Mukhereje




H. M.
|

48 Secttlement of Cauveri water dis- Shri K. Rama- |
pute between Tamil Nadu, Karna-  Murthy |
taka and Kerala, {

|
Pay parity of Home Guards with  Shri Mukunda 3382 o 19
49 Pa Ho e Mukunda,
Indiscriminate ing of money  Prof. Ajit
thommt ts during Kumar Mehta
the month of
51 Irrigation facilities for Chotanag-  Shri R.L.P.
Ppur area®, Verma
Directions to State Government Shri Rajesh
s.ofUtteruduhmdnqia:'hﬂw Pilot
suppl to farmers for at
luuayhmp"u.day.

" 53 Inclusion of ‘Dhobis’ in the Sche-  Shri Cumbum
duled Castes list. N. Natarajan |
Damage to standing crops due to ~ Shri Mani Ra

“M-ncrm-ndmmnlhﬂw Bagn =
rains in Haryana, b, Rajas-
than and Uttar etc.
Problems of the employees of Na-  Shri Ajit Kumar

wnmll&mpleSwyOrpnmuon &I:j
(Field Operation Division)

56 Pavement hawkers in Delhi. Shri Kamal

Nath

57 Meammtodwthemkpdcnf Shri Chintamanj

fron are at Paradip Port. Panigrahi

58 Need to pravide adequate facili- Shri Mahavir
ties to weaker sections of the society Prasad

by the banks

59 Reconsideration by Government  Shri Eduardo - 4-3-82 PR
of the proposed tour of our cricket  Faleiro
tcam to Britain.

6o A umntd‘apwbammmatme Shri Ram
into the working of All Vilas Paswan
lndnlnmnneol‘Med.lmISnencu,
pamcuhrly Department of

61 Exemption from the purview of Shri K.A. Rajan
Forest Conservation Act. 1980
of hydro-clectric projecta including
transmission lines.

62 Rzg:u thwluuuagefurmuh Shri T.R. J

Shamannoa

#Text not complete.



63

64

67

70

71

73

74

75

76

"

" Paradip Port for integrated supply  Patnaik

Facilities for the Pilgrimage of Shri Harish
Kailash Mansarovar, Rawai |

Financial amistance to State Go- Shri Krishan
mmtd‘limehnll‘uduhﬁr Datt Sultan-

taking relief i
of that State Mdbyhﬂmrm o
and heavy rains,

Allegedaplmuuonofhbom Shri Daulat
in stone querries and au- Ram Saran
shers by contractors.

Establishment of two more atomic  Prof. Nirmala >

power units based on indigenous Kumari
know-hwwnlwpwercrmin Shaktawat

Rajasthan. ;

Severe drought situation prevailing Shri Bbeekha-
in Bhill muussbufll)unw-pm dism'i:tg bhai

of Rajasthan.

Relief measures for the people Shri Harikesh
affected by hailstorm in Uttar Bahadur

Problems of Junior Engineers of  Shri Ajoy
C.P. WD. Biswas

Cases of reported extraction of Shri Mani Ram
eyes of persons who die in Govern-  Bagri

ment hospitsls and their sale at '

high prices.

Construction of a coal berth at Smt. Jayanti
of caal to public sector steel ts.

Shortage in supply of coking coal  Shri Lalshman
toblgueclphnppl Mallick

[ e p— S N

zxchuu:: myum‘. dn:c head- 'S M“ X
s at ict
quarters and facilities of microwave |
or U.H.F. svsterns in important e
tnmk routes in West Bengal.
Demands of Judicial officers of Shri Ram Vilas |
Bihar, Paswsn’ I
Ol:;iacumblc reference to late Shri Kamsl
Gandh.l in Encyclo- Nath

Reduction in the export duty Shri Harihar

snd royalty on chrome ore Saren

to increase its exports. I[
Seluniul up of & fertilizer plant Shri Zainul I
Basher

}-3-40

9-3-82

o

[+]

14




Mc]mm of Konkanl langua-
ge in the Eighth Schedule
to the Constitution.

79 Implementation of Pu:hliylr
irrigation Project, Tamil
Nadu and its ° jon
from the provisions of Wild
Life Protection Act.

80 Demands of Civil Accounts
employees.

81 Declaration of the famous
Tamil Scripture “THIRU-
KKURAL' as a national
scripture. |

82 Need to update the pass-books
of Saving Bank Accounts of
G.P.O., Jaunpur, Uttar
Pradesh.

83 Need for an u.-.nquirv into the

slleged collapse of a build-

lngandlwncrtankof

Itam, mdhy:‘nnzlh =

84 Alleged encroachment by
Memers Pure Drinks Limi-
ted on the premises of the

bungalow al.lotted to him
_ ia New Delhi.
5 Issuc of a Postage Stamp in

honour of late Choudhury
Chhotu Ram.

86 Steps for expediting construc-
tion of sub-post offices of
Joda, Anandpur, Champus,
Swampatna and head post
office of Kenojhargarh in
Orissa.

87 Agitation by All India Ken-
driya Vidyelaya Teachers
Association in n-ppm of
their demands

88 Need of start anti-rrosion mea-
sures all alang the course of
the Ganges in Bhojpur in
Bihar,

Shri Eduardo Faleiro

8hri K.T. Kosalram

Shri Sudhir Kumar
Giri

Shri N. Soundarajan

Dr. AU. Azmi.

Shri Rameshwar
Neekhra

Shri annlmh
Rajda

Shri Mnn.i Rmn

Shri Harihar Soren

Shri Krishna Kumar
Goyal

Prof. K.K. Tewari

|
|
’
|
|

H M

11-3-1982 0 19

hri Bhishma
Narain Singh

15-3-1982,

o 18




89

91

92

92

95

97

101
’

2 3 5 6
H. M.

The basis of reported detec-  Shri G.M. Banat

tion of foreign nationals in  walls

Assam by the State Govern-

ment.
Pollution of water due to dis- Shri Mabavir Prasad

charge of Saraiya distillery, |

Sardar Nager in "Bansgaon 1

Lok Sabha constituency. |

I

Support price for tasar silkin  Shri Rasa Behari

Orissa. Behra
Remunerative price for jag- Shri M. Ramgopal

gery to the producers in  Reddy

Andhra Pradesh,.
Steps to check pollution of the * Shri B.D. Singh. )

water of the Ganges and

Yamuna rivers.
Need to consider the West Shri Subodh Sen 16-382 0.27

Bengel Government’s pro- 4
posal for setting up of
production unit of synthetic
crude from coal.

Reported dirappearance of Smt. Pramilal
Yaswant Fort at Kagal in Dandavate.
Maharashtra. {

Working of telephone system Shri Ramavatar
in Patna City. Shastri

Openlng of "more branches Smt. Krishna Sahi
nationalised banks in
Ghonmgpur and Santhal

Parganss in Bihar.
Dame ge to standin &‘hbl crops Shrl Madhavrao
in Madhya Pr. by re- Scindia

cent hail storms,

Supply of more cement to Shri R.P. Das
West Bengal by Central
Government.

Declaration of rivers as na- Shri K.T. Koslram
tional amets for better utili-
sation of their water,

Steps for better capacity utili- Dr. A. Kalanidhi
sation of Ordnance Clothing
Factory at Avadi near
Madras.

\_._...-.-._-..._u—ﬁyu-h__-——-—-_l' | S

-
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102 Dehy in electrification of the Smt. Vidya Chenn- ‘!
Vijayawada-Ballarsha rail- upati
way linein Andhra Pradesh.

[

103 Need for a White Paper on  Dr. Vasant Kumar
national drug policy pro- Pandit. I
duction targets and the steps
to prevent drug famine in |
the country.] < 17-3-f2 o 19

104 Need for legislation to provide ShriJRam Lal Rahj
remunerative h]:rinc fm;i |
sugarcanc to farmers an i
making provision for s y
of to them ! I
for their personal consump-
tion at reasonable rates.; j

1 Adequate wheat supply bv Shri Virdhi Chander
” Central Government to  Jain ]
Rajasthan for distribution
from rationing shops parti-
cularly in rural areas.

106 Reduction in the number of Dr., Karan Singh
Government haolidays dur-
ing the year 1982 by deleting
three important holidays
namely, Mahashivratri,
Rmmvami and Valmiki

Jayanti.
107 Crisis in silk industry in Kar- Shri Oscar Fernan-
nataka. des
108 Declaration of 14th April a Shri Ram Vilas L 18-3-19082 o019
Gazotted holiday on the Paswap,
occasion of the birthday au- |

niversary of Dr. B.R. Ambed-
kar.

1 Reliof measures for the Shri Rajesh Pilot
® fariners who suffered .':cp:\?; je
loss due to hail-strom in 24
vllhga in Bharatpur district
of Rajastha

n.

110 Adequate compensation for Shri Zainul Basher
the farmers of Ghaubln Patti
Village of Delhi in view of
the loss to their crops duc to
the construction of antiflood
devices.

|
111 Measures for asistance to Shri Harikesh A
small and regional news- Bahadur
papers.
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: Inclusion of Nepali language Shri Anand Pathak
[«/in the Eighth Schedule to

113.

114.

115.

116.

7.

118.

119.

120.

121.

the Constitution.

Inquiry into the dacoity in Shri K.M. Madhukar '
Assarn Mail on 15th March,
1982 and eafety mewsures
on railway.

Reported notice of termination of  8hri V.N, |
the services of some Gadgil |
by Daily Maharashtra of i
Poona in view of its programme |
for modernisation.

Relief measures for the hailstorm  Shri Pratap
affected farmers of Vidisha and Bhanu Sharma
Raimn districts of Madhya
Pradesh,

Steps to sulve food and drinking  Shri Géorge
water problems of the tribals of  Fernandes
Adilabad district of Andhra
Pradesh,

Unsatisfactory recruitment proce-  Shri Era
dures of the Regional Recruit- Mohan
r!:t:nkt Boards of nationalised

nks.

Need to implem=nt the dicision to  Shri Krishna
shift the head office of Hindu- Chandra Halder
stan Fertilizer Corporation Li-
mited [rom Delhi to Calcutta.

J

\
!
|
[
i
]
]
[
]
[

be
|
r
!
|
!

Alleged increase in the profitmar— Shri Krishna
gin of the cement industry in Kumar Goyal
view of the recent dual pricing

policy.

Problems of farmers in viéw of Shri Ashfaq
non-lifting of sugarcane by su- Husain
gar mills of Sirwa and Anand
ngll' in Gorakhpur district of §

U.P.

Urgent need to allot more land
by International Airport Shri Era
thority of India to Centra] Ware.  Anbarasu
housing Corporation to augu-
ment storage caparity for Im
port Air Cargo at Dofhi Air.

1
I
I
1
|
|
I
)
|
|
|
!
|
|
|
|
|
|
:
port.
J

22-3-82

H.

o

M.

26




1 2 3 5 6
M.

122 Alleged malpractices in import of  Shri Mani
stainless steel resultingin loss Ram Bagri
in customs duty and foreign ,
exchange. I

123 Gearing up of administrative ma  Shri Bheckha I
chinery and cffective legislation  bhai i
for proper maintenance of
temples amd historical monu- ‘
ments in Rajasthan, [

124 Gearing up of rural electrification  Prof. Narain i
%rosg:‘ll'lnmc in Himachal Chand Parashar |

ra .

125 Alleged inefficiency in the working Shri Krishan } 23.3.82 0.20
of Nationalised Banks with Pratap Singh
reference  to low liquidi ty l
advances ratio in Bihar and |
irregularities in the appointment !
and promotions of employees. 1}

126 Need to locate one of the two pro- Shri Niren |
posed units of Bharat Electro- Ghose  * |
nics Limited in West Bengal, 1

127 Reimbursement of full medical ~ Shri Rasheed |
expenses of class ITT and class Masood 1
IV employees of Ashoka Hotel |
as in the casc of employees of |
LT.D.C. |
1
Ban on horse racing throughout Shri Kamal J
the country, Nath
129 Alleged suspension of exp?amion Shri Ram Fyae \ ° *
programme of providing irriga- Fanika |I ’
tion facilities in backward’areas
of Uttar Pradesh. 'l
130 Insdequate health facilities in Shri Harish I
hilly arcas of Uttar Pradesh. Rawat }
131 Need to make runway of Madurai  Shri Cumbum |
Acrodrome fit for sta-ting N. Natarajan |
Boeing service from Madras to 1
Madurai. I
132 Problems faced by farmers of Shri Daya Ram ; 24-3-82 0t 77
North India in view of non Shakya |
. lifting of sugarcane by mill '
Owners, 'I

133 Central Government direction Shri B.D. |
to State  Governyments to Singh ' .
ban production and use of
Kesari Dal. |

134 Need to lupplyf:lm.l toall Pro-  Shri Ajit ‘
femsional photognphers Kumar Saha )
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135 Steps to trace the tourist party Shri Chandra
l’p:'n:m Tamil Nadu ; Pal"Gaihaa |
to havebeenmissing in Nepal. 3o’ loa -

136 Need to the effectivs steps tores-  Shri Ram
trict the possession of arms by  Lal Rahi
people in Country.

137 Alleged violation ofagreementby Shri Virdhi
Gujarat State Government Chandra Jain
on the use of the waters of the
river Mahi and the consequent
loss of water to the drought
prone district of Rajasthan.

138 Need torevise Government pro— Prof. Nirmala
curement policy on opium to Kumari Shak-
safeguard the interestofopium tawat
growers.

139 Steps to check land grabbing by Shri Kunwar
antisocial clements in Delhi. © Ram

140 Effective measures to check salini- Shri G.M.
tyof the Pariyar river whichhas Banatwalla
caused scvere crisis in Cochin-

Alwaye industrial belt,

141 Stepstocheckpollution of Muvat- Shri K.
tupusha river caused by the Kunhambu
discharge of industrial effluents
from thcncwsﬂ-int factory at
Vellore, Kerala,

142 Need for having a mobile Post Shri D.S.A.

Office at Tirunclveli in Tamil Sivaprakasham
Nadu.

143 Increased Central aspistance in  Shri Ashok
view of scvere drought and Gehlot
drinking water problkms in
Rajasthan, specially in Jodhpur.

Problems of juvenile delinquent Smt. Krishna
and undertrials in jail in the Sahi
country.

145 Financial assistance to Kerala Shri V.S.

University by the University Vijayaraghavan
Grants Commission.

146 Need to make provision in the Shri Digvijay
46 Budget for repairs of Dwarka Sinh o
Templein Saurashtra, Gujarat.

147 Grievances of inspectors of Gene  Shri T.S. Negi
ral Insurance.

148 Measures for rehabilitation of  Dr. V.

Ceylon repatrateswhohave set- Kulandaivelu
tled at Neyvelli, Tamil Nadu.

1

1

J

-

25?3 82

26-3-82

H M.
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1 2 3 4 i N
n, .,
149 Stepa to check wid2spread inci~ Shri Chintamani )
ence of Mlaria in various dis~ Jena
stricts of Orisea.

150 Erly drcision on setting up of Smt. Jayanti
clacironic  telephone industry Patmaik
at Bawhaeshwar  in  Orisaa.

151 Reliel for prople affected by sub- Shri AK.Ray
sidsnce of Jharia town.

152 Hinling over of pusession of Shri Awml Behari l
lind allotted to Harijans of Vajpayee 277382 0 12
Bawana village in Delhi.

153  Alleged retrnchment oflabourers Shri Girdhari
warking on famincrelief wocks Lal Vyas
inBhilwara, Rajasthan.

154 Steps to check on permanent Shri Mahavir
basis destruction caused by Prasad
fl>ods in Ghagra and Rapti
rivers in certain districts  of
Fastern Uttar Pradesh. J

155 D’'scoatentm~nt amongit the tri- Shri Manmohan )
buls in hilly tracks of Mayur- T du
bhunj district of Orissa on ac-
count of removal of dead tree
trunksand branches which help
in growth of wild mushrooms
on which the tribalslive.

156 Construction of railwaylinefrom Smt. Usha
Minkhurd to Belapur and an Prakash Chou-
additional pair of suburban dhari
lines between Bandra and
Aadheri in Bembay.

157 Construction of museum in BShri Ram 29.3.82 0O 14
Rstnagiri, Orissa to preserve Behari Behra
ancient sculptures,

158 Taclusion of Jaipurtowa of Ocissa  Shri A.C. Dav
under small and medium
towns  development and
b=autification programme

nndertaken by the Central
Government.
152 Early ab:orption of all employees  Shri Sudhir

ofthe General PFisheriesCorpo~ Kumar Giri
ration on account of its closure
by the Central Gavernment.
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2 3 4 5
H.
160 Need for a survey for exploration  Shri Bheekha-
of mineralsin the DunslrE:r bhai
and Banswara districts of Rajas-
than.
161 Needfor financial assistance from  Smt. Usha
the banks and other institutions  Verma
for the development of small
scale unitsin Kheri-Lakhimpr
area of Uttar Pradesh.
162 Supply of cement and coal for Shri Virdhi
Rajasthan Gannal Project Chander Jain
163 Imurovement ofrailway facilities  Shri Satyagopal
on Pansukura-Haldia section of Misra
South-Eastern Railway. ,
164 Probe into the nllegcd dis figuring  Shri Mani , 30382 J
of the statue of Shahid Bhagat Ram Bagri Sh. Bhishma -
Singh in Pilani Rajasthan. . : g“ﬂh}"ﬂ '
ng;
165 Need tostop the private agenc Shri D.S.A.
system for booking cargo an Sivaprakasham
Ea.uengm at Madras awarded
y Shipping Gorporatien of
India.
166 "Relief measures for the people af-  Shri Chhetey
fected bﬁ.the hails storm in Singh Yadav
Farrrukhabad, Itawah, Agra
and Mainpuri, districts, of
Uttar Pradesh,
J
167 Steps to make available X-ray Shri Ramavatar ]
filmsin sufficient quantity and Shastri
toreduce the prices of X-ray
films.
168 D-:velopment of Chittorgarh Fort  Prof. Nirmala
an a place oftourists’ attraction Kumari Shakta- |
wat
169 Need to up-grade Jodhpur city to  Shri Ashok
B-2 category. Gehlot
170 Establishment of small scale indus-  Smt. Madhuri 81-3-1082 17
tries and other measures to pro-  Singh
vide employement to the people
of Purnea district of Bihar
171 Problems ofextra-departmental  Shri Ram Lal
employees of P& T Department.  Rahi
172 Need for nationalisation or amal-  Shri Krishna
gamation of Mjs. Motor & Ma- Chandra ]
chinery Manufacturers Limited  Halder

Ohlcutta with BHEL or some
hig publicsector industry,

M.

L7
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173 Nitionalisation of Beedi industry  Shri Ram Vilas 2\ D 2
tosave BeediworkersofBihar,  Paswan - Y= o 1y
specially Santhal Pargana from J
exploitation.
174 Reduction in the Welare Levy Dr. A
and General Levy on the Dock  Kalanidhi
Labour Board, Madras.
175 Giving assistance by the Central Shri Madhavrao
Government forsocio-economic  Scindia
development of dacoity-infested
arcas of Madh l;ldﬂh,
Rajasthan and Uttar Pradesh
176 Increased rail transport facility on  Shri Era
Madras-Tambaram railwayse- Anbarasu
ction.
177 The march on foot of people Prof, Rupchand L
Bengal s sopportat e de e 0w
in o
mands for railway and other fa-
cilities,
178 Shifting ofregional office of Cen- Smt. Sanyogita
tral Silk Board from Bombay to  Rane
Bangalore, .
179 Increased railway services in Shri Jaim
Aonla Lok Sabha constituency Singh Kashyap
of Uttar Pradesh.
180 Problems of washermenin Delhi.  Shri Ghandra
Pal Shailani
181 Qrisisin handloom industry in Shri K.
Kerala due to accumulation Kunhambu
ofstocks, J
182 Problems of Sainik Schools _ Prof. Nirmala |
Ghitt h and the need Kumari Shaktawat
torun ik Schoolson the
Em of Kendriya Yidya-
yas.
183 QOrcation ofa separate railway Shri Rasa Behari
division for Western Orissa. Behra
e 5-4-82 o 15
184 Alleged mis-mana and  Shri Harikesh ]

gement
wasteful expenditure in In-
dian Gouncil of Agriculture
Research.

Delimitation of parliamentary
and asembly constituencies
of hilly districts of Uttar
Pradesh on the basis of geo-
graphical conditions and
areas.

Bahadur

Shri Harish Rawat




186

187

188

190

191

192

193

194

195

196

2 3 5 6
H. M.
Giving of pro‘prietory rights Prof. Narain Chand )
and other facilities to the  Parashar
Bhakra Dam oustees by
na Government in
respect of land allotted to
them.
Need for financial support to Shri Ajit .
the Salkia and Port Unit of Alit e
the Hoogly Docking and
Engineering Gompany by 5-432 0 1y
the Industrial Reconstruc- 4
tion Corporation of India
Limited and nationalisation
of the Company.
Steps for early completion of Smt. Kishori Sinha
e Thermal Power Station
at Kanti, Muzaffarpur in
Bihar.
Need to restore the facility of Shri Cumbum N.
jewel loans to the rural Natarajan
Ypeople of Tamil Nadu,
Need to restore original bank- Smt. Geeta
ing hours in the rural bran- Mukherjee.
ches of nationalised banks.
Need for a halt station at  Shri Shivkumar Singh
Burhanpur for Mahana- i
gari-Varanasi Express. |
Need for proper maintenance Shri Bheekhabhaij I
of D.T.GC. buses in
view of the coming ASIAD
games.
Setting up of a ship repair Shri Niren Ghose
yard at Haldia.
Undue benefit to flour mills Shei Harish Kumar
due to supply of wheat at  Gangwar
subsidised rate.
Steps to call off the strike of Smt. Pramila .
textile workers in Bombay. davate { 7482 0 a1

Unasatisfactory functioning of Shri C. Palaniappan
post of Telegraph services
in Salem District.

Need for export of potatoes to  Shri Vijay Kumar
cnsure better remunerative  Yadav
price to growers,




b4

198. Grounding of Indian Airlines Smt. Krishna Sahi

lane on Delhi-Lucknow -
atna flight due to bursting

of its tyre, .
193. Reported imprisonment of Shri %

Indian nationals in Pakistan Jatiya

and steps for their release.

200 Measures for economic pro- Shri T.S. Negi 1

gress and development of
tribal areas of Dehradun
district in Urttar Pradesh.

20t Evasion of duty on stainless Shri Ghintamani
steel. Jena

202 Extension of Sitapur—Milanj Smt, Usha Verma
ilway line upto Dudhuwa.

xtension of T.V. network in Shri Madhavrao
the whole country. Scindia.

204 Steps to itate investiga- Shri R.L.P. Verma
. tions and court decisions in
dowry murder cases with
particular reference to a
recent case in Kasgunj,
Uttar Pradesh,
205 Need for inquiry into the Shri K. Mayathevar
alleged murder ofa verifica-

tion Officer and g watchman
of 4 temple in Tamil Nadu.

206 Setting up of a statutory auto- Shri Ananda Pathak
nomous authority for three
hill sub-divisions of Darjeel-
ing District,

207 Opening ofcorrosionrepairing Shri Chintamani
section at Mancheshwar  Jena
Railway workshop, Orissa.

208 Introduction of a fast train Shri Krishna Prakash |

service between Lucknow Tewari
and Allahabad.

209 Steps to check indiscriminate }Prof. Nirmala
cutting of trees in Qhittor- Kumari Shaktawat
garh district of Rajasthan.

210 Euablishment fa micro wave Shri M.S.K. Sathi-
station at Ramanathapuram  yendran
in Twmil Nadu.

r

]

5 6
H.
8-1-82 o
12-4-1982 o

10
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211 Dumage tocropy due to heavy Shri Uttamrao
rains in Vidharbha area of Patil
Maharshira and relief
measures to meet the situa-
tion.

212 Setting up of a T.V. station, Shri Harish Kumar
at Bareilly in Uttar Pradesh Gangwar

213 Rehabilitation of refugees who Shri Krishna
came to India during 1971 Kumar Goyal
Indo-Pak Conflict.

214 An incident that took place ShriDalbir Singh
on l4th, April 1982 at his
residence in New Delhi.

215 Alleged critis  in coal indus-  Smt. Jayanti
try duc to shortage of mi~  Patnaik
ning engineers.

216 Alleged slaughter of Rhinos  Shri Arjun Sethi
and other animals in the
Kaziranga National Park
of Assam and Simlipal
Forest Reserve in Orissa.

217 Need to constitute one or Shri Era Mohan 15-4-82 0 13
two Benches of the Income.
tax  Appellate Tribungl at
Coimbatore,

218 Steps for creating employ- Shri Harikesh
ment  opportunities in Eas.  Bahadur ‘
tern Uttar Pradesh,

219 Withdrawal of P.A.C. and re~ Shri Atal Behari
opening of Darul-Uloom  Vajpayee
an institution of Islamic
learning in Uttar Pradesh.

220 Setting up of more indus  Shri Ajit Kumar
tries in West Bengal. Saha

221 Enquiry into an attempt to  Shri Ram Vilas
t(o‘uw up  Bokaro Steel wan
plant.

222 The Brahadeeswara Temple  Shri 5.Singarva-

Thanjavor Town in dival
Tamil Nadu.
223 very water dirpute  hew Shri T. R.
C:\:Ien rala, Karnataka Tamil Shamanns

Nadu and  Pondicherry.




2 3 5 6
H, M,

224 A daly service of Marudhar Shri Virdhi 1
Express from Jodhpur to Chander Jain
Jaipur and need for its
dieselisation

225 Steps to check smuggling of Shii Ashok
animals and other valua- Gehlot
bles across the Indo-Pak
border in Rajasthan. - 16482 o 12

226 Setting up of 8 Tubc-w:lls Shri Rajesh Pilot
Corporation in Rajasthan
to augment water resources
there.

227 Working of Hindustan Sama- Acharya Bhagwan
char News Agency. Dev _]

228 Enquiry into the removal of Shri Chandra Pal )
Chaver from the Statue of Shailani
Lord Buddha in Kushina-
gar, District Deoria,Uttar
Pra

229 Setting up of another ga:  Shri Ahmed
based fertilizer plant in  Mohammed Patel
Gujarat,

230 Need to give priority to Shri Harish Rawat
Hydro Electric Power with
particular  reference to
Hydro-Power potential cf
‘Pithoragarh district of U.P.

231 Development of Sanchi in  Shri Pratap Bhanu |
Madhya Pradesh as a harma > 19-4-82 0 15
place of taurists attraction,

232 Need to protect the fisher- Sui M.S.K.
men on the Ramanatha- Sathiyendran
puram and Rameshwaram
coast line of Tamil Nadu.

2 Steps to develop Mathura and Shri Digambar

33 Brindavan towns in Singh
Uttar Pradesh as places
of tourist attraction.

Steps to improve economic Shri Harikesh

2t c‘:'.r,t.u'l(lili:'.l‘l::wof handloom we- Bahadur
avers in the country.

235 Dharna in Delhi by Colle- Prof. Rupchand

ge and University teachers  Pal
to press their demands. J
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236 Regularisation of unautho- Shri HK.L.  Shri Bhishma 7
rised colonies in Delhi. Bhagat Norain Singh
237 Grievances of stone quarry Prof. Madhu
workers of Farldabad. Dandavate
238 Steps to make available heavy Shri Arjun Sethi
water for atomic power
Projects,
239 Reported pasing ofa Bill Dr. Karan Singh
by J & K Assembly re-
garding citizenship to per-
sons who migrated from
Pakistan occupied territo-
ries of Jammu and Kashmir.
240 Steps to accelerate supply of  Shri Era Mohan
diesel to Tamil Nadu.
ad1  Selection of cricket team to Shri Kamal Nath
tour England.
242 Steps to improve functioning  Shri Krishna
of telephone services of As-  Chandra Halder > 20-4-82 o 37
ansol-Raniganj-Durgapur
area.
243 Relief measures for the hail-  Shri B.D- Singh
storm affected farmers of
certain blocks in Fatehpur
district of Uttar Pradesh.
2 ced for stringent legislation  Shri Ram Lal Rahi
for preventing cruelty to
animals,
245 Nationalisation of iron ore Shri Ramavatar
mines of Kolhand in Bihar ri
,Financial assistance to Orissta  Shri Lakshman
Government for under- Mallick
taking soil conscrvation ]
measures. J
247 Need to re-start Barari stea-  Shri Ram Vilas
mer service in Bhagalpur Paswan 1
district of Bihar,
248 Establishment of public sec-  Shri Zainul Basher
ter industries in Eastern |
Uttar Pradesh.
L 21-482 O 16
249 Construction of railway line  Shri Keyur Bhushan
on  Raipur-Mandala-
Jabulpur section.
250 Setting up of rehabilitation Shri Harish xumar

centre for disabled in Delhi.

Gangwar
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251 Reported decision to scrap Dr. A. Kalanidhi 1
‘Daily Deposit Scheme’ of |
the Nationalised Banks. 1
252 Scarcity of drinking water in  Shri Banwari Lal :
Tonk district, Rajasthan. '
|
253 Need to improve Dilhi Dr. Vasant Kumar |
Transport  Gorporaticn Pandit, |

service, b 21-4-82 o
254 Need to increase power sup-  Shri SBomnath :
ly to West Bengal from Chatterjee. |
modar Valley Corpora- |
tion. |
255 Closure of a large number of  Shri Digvijay Sinh |
small Railway Stations for |
booking goods on Western |
Railways. J
256 Opening of a construction office  Smt, Jayanti 3
to expedite Railway Pro- Patnaik, ‘
jectsin Orissa. |

1]
257 Delay in repair of the steps  Shri Tarig Anwar |
of Qutab Minar. l
258 Stepa to arranuge more power  Shri Virdhi |
for Rajasthan from adjoin- * Chander Jain. |
ing States. |
|
2$9 Central assistance for constru-  Shri Ashok Gehlot |
ction of Palana Thermal |
Power Project of Rajasthan, |
260 Setting up of a T.V. Centre  Shri Cumbum N. i. 22-4-82 n

|
I
|
]
|
|
|
|
|

262

at Kodaikanal in Tamil Natarajan,
Nadu.

Need to continue Public  Prof. Ajit Kumar
Health Carc Scheme in Mehta,

Bihar and ensure employ-
ment to a large number of
Health Guides.

Lncation of a gas based fer- Shri Satyanarayan
tilizer factory at Shynm Jatiya,
Garh in district Mandasor
of Nagda in Ujjain in
Madhya Pradesh.

e ——

M.

16

]
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264

265

267

>”g

269

270,

271

272

273

274

275

Steps for increased industriali-
sotion of Kumaon and
Garhwal divisions of Uttar
Pradesh.

Laying of a broad gauge Rail
line between Pathankot and
Kandla.

Order of the Textile Commis-
sioner prohibiting spinning
of threads of high counts by
the small spinning Mills in
Tamil Nadu.

Grant of subsidy to Rajasthan
farmers for increasing pro-
duction of soyabean.

Collection of capitation fee by
educational  institutions,
. particularly in Karnataka,

Measures Lo improve the eco-

nomic conditions of Gujjar
community in Jammu and
Kashmir.

Reconsideration by Central
Electricity Autharity the
project report sent by
Durgapur Projects Limited
for setting up of two more
110 MW Units.

Cow heads found in front of
temples in Amritsar.

Steps to ease traffic problems
in the walled city of Delhi
in view of coming Asian
Games.

Mcasures for increased growth
of orchids in the forests of
North-East India.

Introduction of a new Super-
fast train Howrah
and Bhubaneswar.

Conversion of Neclachal Ex-
pres into a daily Express
train.

Padyatra by people of Darjee-
ling on 15t May, 1983, in
t of d?:ilr mg’f
t to clopment
hill m‘n@ in opdutricl

Shri Harish Rawat )

Shri Virdbi Chander
Jain.

Shri D.S.A. Siva-
prakasham,

Shri K.rilhnl Kumar {
Goya
Shri T.R+ Shamanna {

Shri Rajesh Pilut

Shri A]:t Kumar
Saha

|

|

|

!

i

!
Shri R.S. Sparrow ]
Shri Bheckhabhai ;
|

!

Smt. Gurbrinder {
Kaur Brar, |

|

|

Smt. Jayanti Patnaik §
I

|

Shri Rasa Behari
Behra,

Shri Avanda Pathsk

|
|
I
|-
|
J

27-4-82

o
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a77

278

279

280

281

282

283

284.

285

286

287

288

Need for proper working of Shri K. Arjunan

Madras Aluminium Com-
pany at Mattur, Tamil
Nadu.

Steps to check exploimtion of Prof. Ajit Kumar

tribals by rich people from
the cities.

Mechta,

Gricvances of Central Govern- Shei Atal Behari

ment employees pasted at
Simla.

Vajpayee.

Reported deaths due tocyclone Shri Santosh Mohan

on 254-1982 in Silchar
district of Assam.

Dev.

Relief measures for drought Shri Harihar Soren.

affected areas of Orissa.

Fixation of support price for Shri P. Rajagopal

turmeric.

Naidu,

Reported death of a number Shri Chaturbhuj,

of a persons due to some
unknown discase in Sikar,
Rajasthan.

Need for evicting unuthori- Shrl R.N. Rakesh

sed occupants of Govern-
ment quarters in Gole
Market area.

Medical Colleges in Bihar.

Reported  de-recognition of Shri Ram Vilas
Paswan,

Problems of Scheduled Castes Dr. V. Kulandaivelu,

and Scheduled Tribes and
local students in getting ad-
mission to Jawaharlal Insti-
tute of Post Graduate Medi-
cal Educstion and Research,
Pondicherry.

Alleged dispossession of lands Shri Ramavatsr

owned by the farmers around
Patna city.

Need to bring Chinsurah
Group of telephones within
the Calcutta Local System.

Steps to sodve
employees of Neyveli Lignite
Corporation.

tri,

Prof. Rupchand Pal,

ems of the Shri Era Anbarasu,

Problems of shoe industry in Sg]:i Chandra Pal

Agra.

ailani,

S S ———

28-4-82

L]

28
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290 Delay in exccution of Guntakal- ShriDarur Pull- “
Bangalore Broad gauge line. aiah ;
291 Problems of Goa duec to pollution Smt. Sanyogita |
of water and air. Rane J
292 Supplyofcookinggasthroughun- Shri Ahmed Mo~

derground pi ?:"m tothepeo~ hammed Patel ]
ple of Ankleshwar and Broach |
cities in Guijarat. |
293 Neoed to give proper place to Shri Pratap :
Sanskrit in the programmes Bhanu Sharma |
P of Akashwani and Doordar- 1
shan with particular reference |
to non—coverage of the meet— |
ing of Sansadiya Sanskrit !
_ Parishad. |
294 Reaported high price ofgas stoves.  Shri K. Lak- l
kappa i
295 Conversion of Delhi Ahmeda- Shri RamSingh ,
bad metre-gauge railwayline  Yadav |
intu Broad gauge line, |

296 Rcported mal-treatment  of Shri Sajjan *} 29-4-8a 0 21
Hindusin Pakistan. Kumar (
=~ 297 Development of small scale in— Shri Rajnath |
dmtry and sctting up of  Sonkar Shastri Jl

major  industries in

Eﬂstcln Uttar Pradesh. :
298 Need to uccord duc recogaition Shri A.K.Roy |
to the achievements of Indian !
scientists with particular re- I
ference to the discovery of old- I
cst rock of the world by an !
Indian Scientist. :
299 Supply offoodgrains to Tripura. Shri Ajoy Biswas :
300 Settmg l.lr ol Cardamom Board Shri K. Kunh- |
ambu {
30 jeed for registraticn ol cases ShriTariq 1
of suicide on account of Anwar |
dowry under section 302. e |
I.P.C. :
302 Rogarding inclusion of the Ad~ Shri Krishna |
vasis ‘Kol’ caste in the list of  Prakash Tewari |
Scheduled Tribex in Uttar i
Pradesh. J




gog Alleged delay in attending to Shri Zainul
complaints regarding telephones Basher
in Varanasi

go4 Regarding steps to check recurre-  Shri H.K.L.
nce of robYerv incidents in Bhagat
trans-Yamuna colonies in Delhi,

g05 Special central assistance pro- Shri K.T.
gramme for the development Kosalr:i m
of Western Ghats.

go6 Regarding measures to improve Shri Rajesh
the wfkins conditions of the Kumar Singh
coal miners of Jharkhand and
ather areas,

3 eed for reform in the present Shri R.P. Yadav
education system in Tndia.

808 Need to regulate impert of Jarge Shri Ratansinh
quantjties of manmade fibrcs Rajda
yarn.

309 Regarding tcnsion due to simul- Shri Daya Ram
tsneous dharna by non-Sche- Shakya
duled Caste and  Scheduled
Caste Amociations near Boat
Club in Delhi.

8310 Regarding remunciative prices for Shri Uttam
newspnnt produced by NEPA  Rathod
mills and accumulation of
stocks with the mills,

g1t Regarding need to remove ban on Shri B.D. Singh
movement of wheat in Uttar Pra-
desh and lift the limit on stocks
with wholesale and retail dealers,

s12 Regarding improving the work- Shrimati Usha
ing of telephone exchanges in ~ Verma
Lakhimpur district of Uttar
Pradesh.

13 Repuing eps for prowecion Shipat Ushe
in -
Vidarbha region of Maharashtra dheri oud

14 Regarding difficulties of passen-  Shri Bhik:
s gers at New Delhi and Old  Jain ku Ram
Delhi“Sutiogl due to a;rarchea
cc an page of cycle
?iycmnw at omptel

-
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(iii) Statement under Direction 16 correcting information regarding
Discussion Under Rulse 198

Brief Subject Name of Minister Date Time
) Taken

Correcting certain information given by him Shri B. Shankaranand g1-3-1982 -
in the House on 26 March, 1982 during
the course of reply to the discussion under
Rule 193 regarding functioning of the All
India Medical Sciences, New Delhi.




19. STATEMENT SHOWING TIME Té\KEN ON VARIOUS KINDS OF

BUSINES
- Business - Time  Perce ntage
taken to the total
time taken
HM
BILLS
{(a) Government Bills . . . . . . . 35 34 10:9
(b) Private Members’ Bills . . . . . . 10 5§ 3-4
BUDGETS
(a) Railway Budget . . . . . . . "1y 42 54
(b) General Budget . . . . . . . . 103 35 91+8
(c) Budget in respect of States under President’s rule . . **8 19 25

CALLING ATTENTION NOTICES (Rule 197) . . < 37 02 114
DISCUSSIONS

(a) Short Duration Discumsions (Rule 193) . . . 15 45 4-8

(b) Half-an-Hour Discussions (Rule 55, . . . . 1 55 0-6
MATTERS UNDER RULE 377 . . . . . . 11 50 3-6
MOTIONS

Motions under Rule 388 . .« . . . . 0 8§ 03
PRESIDENT’S ADDRESS . . . . . . . 12 19 38
QUESTIONS . . . . . . . . 41 8y 12:9
RESOLUTIONS

(a) Gevernment Resolutions . . . . . %0 03 -

(b) Statutory Resmutions . . . . . . *80 0y e

(c) Private Members’ Resalutions . . . . . 12 29 38
STATEMENA'S (Rule 372) . . . . . . 2 %0 0-g
OTHER MATTERS such as Papers laid on the Table, Questions

of Privilege, Obituary References, Points of Order, etc. . 12 46 3-9

Totar ., 326 o1 100:0

*Joint discussion tock place on a Government Rerolution [Vide Statement No. 13
Sl. No. 1] and Demands for Grants in respect of the Budget (Railways), 1982-83,
and Supplementary Demands for Grant (Railways), 1981-82. Time taken on joint dis-
cussion has been shown under Railway Budget.

#4 Jaint discussion took place on certain Statutory Resolutions [Vids Statement No. 15
1ii) 8I. Nos. 1and 2] :nd General Discussicn on Budgets, Demsnds for Grants on Account
and Supplementary Nemands for Grants in respect of the Budgets of the States of Kerala
and Asam. Time taken on Toint discussion has been shown un. r State Budgets.
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